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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.02.2021 (FRIDAY) 

COURT – IV (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 524 of 

2020 
 

 
 

 

 

IDBI Capital Markets & Securities Ltd. 

Vs. 

JBF Petrochemicals Ltd. 
 

 

 

Pratiksha Sharma  Shiv Kumar Suri 

Nikita Thapar 

 

For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 1235 of 

2019 
 

E.N. Palanisamy. 

Vs. 

Bank of Baroda & Ors. 

 
 

 

Anup Kumar R. Soundara Rajan-

R1 & R2 

Akshayaa Benjamin 

3.  Comp. App. (AT) 

(Ins) No. 338 of 

2020 
 

 

Narendrabhai Jayantilal Shah 

Vs. 

Lim Fa Pte Ltd. 
 
 

 

Natasha Dhuruman 

Shah 

Sahil Mahajan-R1 

Sumit Kansal-R2 

Sumit Kansal-RP 

4.  Comp. App. (AT) 

(Ins) No. 1096 of 

2020 

 

Kanwar Raj Bhagat  

Vs. 

Gujarat Hydrocarbons and Power SEZ 

Ltd & Anr. 

 
With 

Divij Kumar  Supriyo Gole-R1 

Nattasha Garg-R2 

5.  Comp. App. (AT) 

(Ins) No. 1109 of 

2020 

 
 

BRS Ventures Investment Ltd. 

Vs. 

SREI Infrastructure Finance Ltd.& Anr. 

Robin  Sirohi   

6.  Comp. App. (AT) 

(Ins) No. 1097 of 

2020 

 

Committee of Creditors of M/S KSK 

Mahanadi Power Company Ltd. through 

Power Finance Corporation Ltd. 

Vs. 

KSK Mahanadi Power Company Ltd. 

through its resolution Professional, 

Sumit Binani 

 
With 

Biswajit Dubey  Sumesh Dhawan 

7.  Comp. App. (AT) 

(Ins) No. 1116 of 

2020 

 

Sumit Binani  

Resolution Professional of KSK 

Mahanadi Power Company Ltd. 

Vs. 

Power Finance Corporation Ltd.  

 
With 

Misha  Sanskriti Sidna-COC 
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8.  Comp. App. (AT) 

(Ins) No. 1127 of 

2020 

 
 

Punjab National Bank 

Vs. 

KSK Water Infrastructures Pvt. Ltd. 

Bishwajit Dubey  Rakhi Ray-R1 

9.  Comp. App. (AT) 

No. 241 of 2020 

 

Kamlesh Kalidas Shah 

Vs. 

Tube Investments of India Ltd. & Ors.  

 

 

Vandana Sharma 

Bhandari   

 

10.  Competition App. 

(AT) No. 14 of 

2020 

 

Alkem Laboratories Ltd & Ors. 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Aman Singh Baroka    

11.  Competition App. 

(AT)  No.16 of 

2020 

Macleods Pharmaceuticals Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Rishad A. Chowdhury  

12.  Competition. App. 

(AT) No. 21 of  

2020 

 

Rajendra Agarwal 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Archana Sahadeva  Manmeet Arora-R1 

Madhurika Ray-R3 

T. Sundar 

Ramanathan-R4 

Mohit Prasad-R9 

Bharat Monga-R10 

13.  Competition App. 

(AT) No. 23 of 

2020 

 

 

Rajeev Mishra  

Vs. 

Competition Commission of India & 

Ors. 
 
 

 

Ishaan Chakrabarti  Manmeet Arora-R1 

Madhurika Ray-R3 

Mohit Prasad-R8 

Bharat Monga-R9 

Archana Sahadeva-

R12 

 

For Hearing 

14.  Comp. App. (AT) 

No. 134 of 2020 

 
 

Macquarie SBI Infrastructure investment 

Pte Ltd. & Anr. 

Vs. 

Soham Renewable Energy India Pvt Ltd 

& Ors. 
 

 

With 

Sonam Gupta  Neha Mathen-R2 to 

R6 

Anuradha Agnihotri-

R7 

 

15.  Comp. App. (AT) 

No. 135 of 2020 

 

 

Macquarie SBI Infrastructure 

Investments Pte Ltd. & Ors. 

Vs. 

K. Sadananda Shetty & Ors. 

 
 

Mamu Mishra  Sonam Gupta  

Shailja Agarwal-R1 

to R5 

Anuradha 

Agnihotri-13 

 

 

 

   
 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   
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